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the (or compulsory registration of power .. 
1ooms; 

(b jf so, what would be the modus 
operand i of registration in Urban area and 
remote areas; and 

(c) whether Government propose to fix 
any time-targets to comple te tbe process of 
veri fica tion and registration of power .. 
looms? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN): (a) No, 
Sir. 

(b) and (c). Do not arise. 

Setting up or Committees to Curb 
Price Rise 

824. DR. CHANDRA SHEKHAR 
TRIPATHI : Will the Min ister of 
FINANCE be pleased to state = 

(a) whether it is a fact that Govern-
ment have set up two committees on curbing 
the price rise; 

(b) if so, the t ime by whicb these are 
likely to taft functioning and what will 
be th scope of their functions; and 

(c) the time by which these committees 
ar lik Iy to submit their reports to the 
Government? 

THE MINTSTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
J NA D NA POOl . 'RY): (a) A 
Special Action Committee of Secretaries 
meets from t im to time to review the price 
ituation and take such action u necessary. 

Matters p rtainiog to prices are also inter 
alia consider d by Committees of the 
Cabin t, and when required. These 
Committees are not expected to submit any 
r port . 

(b) and (c: . Do not sri e. 

tUn up of National H ndloom 
elopm ot Corporation 

~~ . li I .~. a oy " : W,ill tb.~ 

Minister of TEXTILES be pleased ' to 
state: 

(a) whether it is a fact that wit'h a view 
to meeting the requir ments of handloom 
weavers, Union Government have set up 
the National HandJoom Deve]opment 
Co(poration; 

(b) if so, the details thereof; and 

(c) the efforts made to tackle problems 
of wide fluctua tions in the price of yarn 
that after affects the industry? 

THE MINISTER OF STATE OF THE 
MINISTRY OF TEXTILES (SHRI 
KHURSHID ALAM KHAN) : (a) and (b). 
Yes, Sir. The Gov rnment of India have 
et up the Nationa I Handloom D evelopment 

Corponation in February 1983 and it 
received the 'certificate for the commence· 
ment of the business in August , 1983. The 
main objectives of the Corporation are as 
follows :-

(i) To ensure availability of raw 
materia Is like yarn, dyes and ather 
jnputs to the handloom weaver ' 
by supplementing the efforts of 
State HandJoorn Agencies; 

(ii) To augment the marketing efforts 
of the State HandJoom Agencies; 

(iii) To take up develomental activities 
for upgrading the technology in 
handloom sector and for inc'reasing 
prod uctivi ty. 

The National Handloom Development 
Corporation has established its regional 
offices at Guwahati, Coimbatore and 
Bombay. It has s t up a yarn depot in 
Guwahati in Augu t 1984 and at Biharshariff 
and Rhagalpur in May 1985 and July 1985, 
r spectiveJy. The National HandJoom 
D velopment Corpof ~~dOD has also made 
tie .. up arrangements for supply of yarn to 
the yarn banks set up by the Kerala Sta te 
Handloom Developme~t Corporation. In 
1984.85, from Aug,u t 1984 t 30th June 
1985, it su'ppJi d 5,92,014 kgs . of yarn worth 
Rs. 186.11 lacs to·th ha dloom a encies 
of North .. ea tern Stat s. 'Nest Bengal, 
Ker la, Madhya Prade h, Pondicherry, 
;RaJastb. 0 aJ) iQ~r. ' qrin tq !Jfre 


